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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).6298/2008

(From the judgenent and order dated 08/12/2000 in CWP No.

16925/ 2000 & Order dated 16/1/2007 in RA No. 245/2002 & of The

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

I NDERJI T SI NGH Petitioner(s)
VERSUS

STATE OF PUNJAB TR. COLLECTOR & ANR. Respondent (s)

(Wth appln(s) for c/delay in filing SLP)
(For final disposal)

Date: 07/12/2009 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE ASOK KUVAR GANGULY
HON BLE DR. JUSTICE B.S. CHAUHAN

For Petitioner(s) Petitioner-1n-Person

For Respondent (s) Kul di p Si ngh, Adv.

M.

M. R K. Pandey, Adv.

M. T.P. Mshra, Adv., M. Sanjay Katyal, Adv.
For M. A ay Pal, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
M. CGaurav Sharma, |earned counsel is appointed as
am cus curi ae.

Li st on 29.1.2010.

(R K. Dhawan) (Veera Verna)
Court Master Court Master



